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Session; 

(b) the detail s of tho personal staft' who 
accompanied the Ministers; and 

(C) the details of expenditure by way of 
TAjDA incurred on the personal staft' and 
the Mini,ters throulh the Exchequer? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF HOMEAFFAfRS (SHRI 
K. S. RAMASWAMY): (a) to (C). A 
Statement is laid on the Table of the 
House [Placed in Library. See No. 2847/70) 

AIr-Strip used by smugal.n near Bombay 

2838. SHRI N. K. SOMANI: 
SHRI HIMATSINGKA; 
SHRI P. C. ADICHAN : 
SHRI KANWAR LAL GUPTA: 
SHRI R. K. BIRLA : 

Will the Minister of TOURISM AND 
CIVIL AVIATJOM be pleased to state: 

(a) whether Government's attention has 
been c1rawn to an unauthorised air-stri p 
ncar Kharpada at P .lnvel (Kolab a 
District in Maharashtra) constructed by the 
international smugglers; 

(b) in view of this and the difficult 
terrain of the near by areas, the special steps 
being taken to provide adequate facilities 
to the Police for antismulcIina activities; 
and 

(c) th= number of people apprehended in 
the matter of unauthorised air-strip 
construction? 

TIlE MINISTER OF TOURISM AND 
CIVIL AVIATION (DR. KARAN 
SINGH) : (a) to (c). Inve<tigations have not 
revealed any such airstrip in Bomday. 

AdI.bU. or PUlalaal .. eats ad IIIIotetIn 
.. K ......... 

2839. SHRl BEN I SHANKER 
SHARMA : Will the Miniltcr of HOME 
AFFAIRS be p1euod 10 atate : 

(a> whether it is a fact that Iwo Paltillani 
alCllts were cauaht redbanded in Tilhwal 
Se<:tor of Kashmir Valley while enppd in 
ID attempt to blow up a bridle of Itratllic 

importaocc; 

(b) the numdcr of such attempts made 
by Pakistani saboteurs dnrina the last three 
yeras and tho _ults thereof; and 

(c) Ihe Slops, if any. taken or beina 
taken by Ihe Oovemmont to stop tho entry 
of Pak qenls and sabotellrs in India? 

THE MINISTER OF STATE IN 
THE MINISTRY OF' HOME AFFAIRS 
(SHRJ VIDYA CHAR AM SHUKLA) : 
(a) No, Sir. 

(b) Thore is on infonnalion to indicate 
that any such attempt was made darinl lut 
three years. 

(c) Government are viliiant in the 
maUor. and take action under law wbor-
ever nocClOsary. 

Notu_ ....... ~. 
Raj .. t .... 

2840. SHRI NANJA GOWDER : 
SHRI V. NARASIMHA RAO 
SHRI J. MOHAMED IMAM: 
SHRI D. N. DEB: 
SHRI R. V. NAIK: 
SHRI SAMAR GUHA : 
SHRI ONKAR LAL BERWA : 
SHRI E. K. NAY ANAR : 

Will the Minister of HOME AFFAIRS 
be pleased to state: 

(a) whother there has boon a no-tax 
campaian in various part. or Ganaa Napr 
District of a..;asthan; 

(b) if 10, whether In the IIhatloa 
so-eral poop! 0 were Killed and a number or 
other. seriously injured; and 

(c) tho reaction or tho GovcrDlDIIDt of 
India In thll reprd ? 

THE MINISTER OF STATE IN THE 
MINISTRY OF HOME AFFAIRS (SHRI 
VlDY A CHARAN SHUKLA) : (a) AI:lco-
rdinl to inConn.lion rocoived from the 
State Government, the kisan SaqhanIa 
Samiti started aD qitation in c111U'iC:C 
Gana_ .... on Novemder J, 1969 demu-
dina IIIIrr 11110 that the lands in the 
Caaal Project AI'CIII should be allolled 10 
IIIIlIDJU .. people aad IIOt auctioned IIId 
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that the betterment 1 evy, ces. Oft COIIIIIIe-
rcial crops and increase in land revenue 
."uld be withdrawn. 

(b) To deal with unruly crowdl tm-
police had to resort to firina al Sanaaria 
· ed Bhadra in district Ganaanapr on 
January 7, 1970, as a result of which aill 
persons were Killed and 31 injured. 

(c) The State Government have appoin-
· ted a Commission of Inquiry to inquire 
into the incidents. 

l.pIe_tatloa of Reeollllllellllatiou or 
Natl-.J Iateantloa Coallcll'. 
Coarerence held la Sbrlnaaar 

2841. SHRJ SAMAR GUHA: Will 
tile Minister of HOME AFFAIRS be 
pleased to state the progress 10 far in Jiving 
effect to the recommendations made by the 
Srin ... r conference of tho National 
Inte,ration Council ? 

THE MINISTER OF STATE IN THE 
· MINISTRY ~  HOME AFFAIRS 
(SHRI VIDYACHARAN SHUKLA) : A 
Itatement indicating the pro,ress of imple-
mentation the recommendations of the 
Nationallnte,ration Council il placed on 
the Table of the Housc. [Placed III library. 
,« Na. 2848/70] 

Eqlaeen workllllia foreip _triM 

2842. SHRI N. SHIVAPPA : Will the 
MiDlltar of EDUCATION AND YOUTH 
SERVICES be pleased to state: 

<a) whether it i. a fact that a number 
of Indian EDainocn and ScientiltB are wor-
kin, in various conlries; 

(b) if 10, their number country-wise, 
and, the number of Easi-and other 
Scientists who have adopted the citizenship 
or those contriel; and 

(c) whether Government are no lonaer 
in need of their serviclII 1 

THB MINISTER OF EDUCI'lON 
AND YOUTH,SERV1CES (DR. v. X. R. 
V. RAO) : <a»,el, air. 

(b) No Preel. infOl'lMtiolll. a¥llilable. 
However, _relial 10 • UNIiSCO 

a..port, in December, 1968, ~ 10,000-
12,SOO Enaineers and 4OOO-S000 Scien-
tilts were abroad. It is not known how 
many oC them have adopted citizeship of 
the countries of their stay. 

(c) The Presumplion is not correct. The 
Government have taken a number of Iteps, 
as Jiven in the attached statement, to faci-
litate the return of Indian scientific and 
technical personnal, including the enllineers, 
10 that their services are available to the 
country. 

Statement 

(A) The foUowinl steps have been taken 
to facilitate return of scientific and tech-
nical personnel to India :-

(i) Creati on of a Scinentists, Pool to pro-
vide for temporary placement of well-
qualified Indian scientists and techno-
logists returning from abroad. 

(ii) Creation of supernumerary posts 
in approved scientific institutions to 
which temporary appointments can be 
made quickly from among the scien-
tilts working and studying abroad. 

(iii) The Union Public SerVice Commission 
and most of the State Public Service 
Commissions have agreed to treat Indian 
scientists and t«hnolodgists whose 
Particulars appear in Nationa Register 
as 'Personal Contact" candidates for 
all posts advertised by them. The Union 
Public Service Commission have also 
made arranacmcnts for interviewinl 
Indian scientists and ICCholoaiats 
abroad for posts in India. 

(iv) Maintenance of a Special section of the 
National Rqister of Scientific and Tech-
nical Personnel for enrolment of Indian 
scientists and technologists abroad 
and for tho circulation of their names 
to all Ministries, Dopartments of the 
Government of India, State Go_-
manlS, Union and State Public Service 
Commissions, Univenities, Public 
Sector Induairies and ....... private lec-

tor establilhmcnts, Tbc DUDes oC lucb 
personnal are publiahed ill the moathly 
Technical Manpower Bulletin (CSIR) 
which i. distributed free to about 3000 
orpuIsationaln over India. 

(y) PrO¥iIioD. for paymMt of travel _t 




